‘e U & oI S I &
TR A (fo S fewe ) & Jwm
¥ SHA. FHIS S1.2-22-BAG
e / 38 4 A fuad, e
30-05-2001.”

Ui SHHTE
“Beeltentg/F/09/2013-2015.”

I 213 ] TR, YUER, F® 12 51 2019 — S 22, T 1941

TSTEd U A9 U fawm

oIEd TR, fai 12 577 2019
CICR

FHHIH T 6-571/2016/T0-1 . — BTG -Tea Wigdl, 1959 (. 20 T 1959) Y IR 13 it JU-GWT (2) F WGF
# ffea S UTee |, TAggI 9% S a1 St @ foh Sudied Hiean it 9 13 1 SU-4RT (2) R U Wit S i H o5 56,
TSI AR, 1 3U-e it Feq, Gum i dhaeil ) waaa a1 Seeh! Sl w1 aReia F 1 v w8, St fR
i # fafafds 2, o S erftrfom <) o 13 g ofa fore e srgam ot # wremferer e st =g &, ereafet -

gt
9. 5. EGti) e T IAA SU-Ee | o Iu-gs A
Iu-ETe Iu-TS qfnfod aadia qtaford dadid
(1) (2) 3) (4) (5) (6)
1. g RECIEYIC] AR aeEficl-Hige, AR U RESICEEIEL
SRl
2. BIto L g afsm el -Tiaee, g, aedia-ufom ue
fom e Ju-deHia fhisr
IU-AeEid fRER
3 S| SHAT AT AEHIA-TTST T ST AgdtA-S%el
BTG % TSI % A | AT SR,
FHAT dhel, IU-9lE.

425



426 SfenTe T, s 12 537 2019

Atal Nagar, the 12th June 2019

ORDER

No. F 6-571/2016/Seven-1. — In Pursuance of the provision contained in the proviso to sub-section (2) of
Section 13 of the Chhattisgarh Land Revenue Code, 1959 (No. 20 of 1959), Notice is hereby given that in exercise of the
powers conferred by sub-section (2) of Section 13 of the said code, the State Government proposes to create new
sub-divisions, to alter the limits of divisions and to define the limits thereof;, as specified in the Schedule below, the same

having been previously published as required by Section 13 of the said Act, namely :-

SCHEDULE
S.No. Present District New Sub- Tehsil included in Tehsil included in New
Sub-Division Division Present Sub-Division Sub-Division
D @ €) @ Q) ©
L. Mohla Rajnandgaon ~ Manpur Tehsil-Mohla, Manpur Tehsil-Manpur
and Ambagarh-chowki
2. Gariyaband Gariyaband Rajim Tehsil-Gariyaband, Tehsil-Rajim and
Chhura, Rajim and Sub-tehsil Fingeshwar

Sub-tehsil Fingeshwar

3. Saja Bemetara Berla Tehsil-Saja and Berla

Tehsil-Berla

By order and in the name of the Governor of Chhattisgarh,
CARMELA LAKRA, Deputy Secretary.
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